
The Business Advisory Committee held a sitting 

on Wednesday, the 20th November, 1963. 

2. The Committee recommend allocation o:f .time to 

the :following items 0J° Ctoverrnnent legislative and 

ot11er ·business as shown agaiDst eacl1 item: 

( 1 ) 

( 2) The Requisitioning and 
Acquisition o:f Immovable 
Property (Amendment) Bill, 1963. 
(Consideration and passing) 

(3) The Preventive Detention 
(Continuance) Bill, 1963. 
(Qgnsiderat:Lon and passing) 

( 4) 

(5) 

(6) 

Discussion and voting of the 
supplementary Demands for Grants 
(General) for 1963-64. 

Discuesion and voting o:f the 
Demands :fo1"' Excess Gra.r:its 
(Railways) for 1961-62. 
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NEW DELHI, 
November 20, 1963. 

Kartika 29, 1885 (Saka). 

J~ .... ~ ""'?I 
~HUKAM SINGH) 

Chairman, 
Bu2 ine s s Advisory Committee. 


